
THE GAUHATI HIGH.COURT AT GUWAHATI

HIGH COURT OF-ASSA,M, nAcauno, utzoRAM AND ARUNACHAL PRADESH)(

NO.HC.Vrr-21u2013 htltl A

From :-

To,

Copy to:

Shri Kaushik Kumar Sharma,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abubakkar Siddique,
District & Sessions Judge,
Dima Hasao, Haflong.

Dated Guwahati the L

Memo NO.HC.VII-ZLL I 2Ot3 t1{ & dated b'/ o'U>t

+A
october, 2021

Sub: Civi! vacation with station leave permission'

Your letter No. Dl/DH/I-U2O2ll3367lEstt, dtd 05'10'2021Ref:-

Sir,
Withreferencetotheabove,Iamdirectedtoinformyouthatyouhave

been granted permission to avail the entire civil vacation from 09.10.2021 lo 24.70'2021

along with station leave permission, from the afternoon (after office hours) of

08.10.2021 till the morning of 25.10.2021, as prayed for'

Thenextseniormost]udicialofficeratthestationwillremainincharge

of your Court and office in your absence'

Yours faithfullY,
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W,t,,l,

JT. REGISTRAR (VIGII.ANCE)

1. The Project Manager, Gauhati High Co


